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MEASURE TO CHECK PiLFERAGE 
Of MI!DICINES/DRUGS 

4832. SHRI D. N. PATODIA : 
SHRI ONKAR LAL BERWA 

Will the Minister of HE ALlH Al-D 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state : 

(a) the percentage of the annual allo· 
cation made for his Ministry that is Ul!led 
for the purchase of drugs from the Go-
vernment owned pharmaceuticals and 
from private organisations every year; 

(b) whether it is also a fact that nearly 
30 per cent of the druSS pUl'Chascd are 
pilfered and are not given to beoeficia-
ries; 

(e) if so. whether Government have 
taken positive IMaSUres to check the 
pilferage of medicines/druss: and 

(d) whether the State Governments 
have also requested the Central Go-
vernment to devise measures to help them 
to combat the problem and if so, the 
reaction of the Central Government in this 
matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) 
Information for the year 1967-68 and 1968· 
(,9 is given below : -

YCllr 
Percentage 

liovern-
ment 

Pharma-
ceuticals 

Private 
Organi. 
sations 

-----------, 
1967-68 
1968·69 

(h) No. Cases 
have come to the 
ment. 

7 93 
8 92 

of minor 
notice 

pilferage 
of Govern· 

(C) some cases of pilfemgc in the 
Central Governmonl Health Scheme dis-
peDSaries which came to the notice of 
Government were reaistered with tbe 
Police. In other casca dfPartlllental ac-
tion was preferred_ The following steps 
have been taken to check pilferage in these 
dispensaries :-

(I) Arrangements for verification of 
stocks in the dispensaries have 
been strengthened and the 
frequency of the checks carried 
out by Stock Verifiers have been 
increased. 

(2) All containers, bottle.~ and many 
of the tablets are stamped with 
a distinctive C.G.H.S, mark. 

(3) Revised accounting proccdull's 
have been introduced. 

(4) In cases where irregularities or 
fraudulent practices are SIL~­

peeled, help of the Sprcial Police 
Establishment is taken. TIle 
Drug Control Organisation un-
der the Delhi Administration is 
also utilised for detecting cases 
of irregularities in the usc and 
issue of medicines in the ells-
pensaries with particular re-
ference to the alleged replace-
ment of genuine medicines by 
superious or substandard mcdi-
cines, In Central Government 
Hospitals, frequent checks arc 
carried out by the Medical Supe-
rintendents and other super-
visory staff to check pillcragc of 
medicines and drugs. 

(d) No such request has bt.'Cn rc'(.'Ciwd 
by the Gov~rnment. But the matter figur-
ed at the mc.:ting of the Central Council 
of Health at Bhopal in No,cmbcr this 
year. It was agreed that the manufllc-
turers should be pursuaded to adopt special 
packing for hospitals. 

T£R~n OF ReFERENCE OF TltE 

PROPOSED PAY COMMISSION 

4833. SHRI D_ N. PATODIA : 
SHRI TENNETI VISWA-

NATHAM 
Will the Minister of FINANCE be 

pleased to state : 




